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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 2nd January, 2026

Ref: HQ-PUBO015/1/2020-PUB-BIS (1393).— In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments to Indian standards,
particulars of which are given in schedule hereto annexed have been established.

SCHEDULE
Sl. No., Year & Title of the Indian No. and Month/Year Date of Date till which
No. Standard of the Amendment Establishment of the the standard
Amendment without the
amendment as
mentioned in
column 3 shall
remain in force
@ (3] (©)] () ®)
1 IS 737 : 2024 Amendment No. 1 29 December 2025 28 June 2026
Wrought Aluminium and December 2025
Aluminium Alloy Sheet and Strip
for General Engineering Purposes
— Specification
(Fifth Revision)
2 IS 13630 (Part 15) : 2019 Amendment No. 1 29 December 2025 28 June 2026
Ceramic Tiles — Methods of Test, December 2025
Sampling and Basis for Acceptance
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Part 15 Sampling and Basis for
Acceptance
(First Revision)

IS 15477 : 2019

Adhesives for Use with Ceramic,

Mosaic and Stone Tiles —
Specification

(First Revision)

Amendment No. 2
December 2025

29 December 2025

28 June 2026

28 June 2026

IS 15622 : 2017
Pressed Ceramic Tiles —
Specification
(First Revision)

Amendment No. 2

December 2025

29 December 2025

28 June 2026

IS 15658 : 2021
Concrete Paving Blocks —
Specification
(First Revision)

Amendment No. 2

December 2025

29 December 2025

28 June 2026

IS 17682 : 2021
Aluminium Composite Panel —
Specification

Amendment No. 2
December 2025

29 December 2025

IS 18889 : 2024
Precast Concrete Paving Flags —
Specification

Amendment No. 1
December 2025

29 December 2025

28 June 2026

IS 18894 : 2024
Precast Concrete Paving Grids and
Grass Pavers — Specification

Amendment No. 1
December 2025

29 December 2025

28 June 2026

I1S/1ISO 20816-2 : 2017
Mechanical Vibration —
Measurement and Evaluation of
Machine Vibration

Part 2 Land-Based Gas Turbines,

Steam Turbines and Generators in
Excess of 40 MW, with Fluid-Film
Bearings and Rated Speeds of 1 500
r/min, 1 800 r/min, 3 000 r/min and

3600 r/min
(First Revision)

Amendment No. 1
December 2025

29 December 2025

28 June 2026

CHITRA GUPTA, Scientist G & DDG (Hallmarking and Training)
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